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oreign chan e rese e 

445 . SHRI D . S . A. SIVAPRAKA-
HAM: Will the Minister of FINANCE 

be please:) tn state: 

(a) vhat was the foreign exchange 
r serVe as on 1st January, 1983 and 
what it was on 1st January, 1 82; and 

(b) if it is higher than previous 
year, what contributed it; if lesS, the 
reaS0ns th refor? 

THE MINISTER OF FINANCE 
(SHRI PRANAB MUKHERJEE): (a) 
and (b). F oreign ExchanJte reserves 
( excluding Gold and SDRs) on, 1st 
January, 1983 amounted to Rs. 3436 
crores compared va. ith Rs. 3444 crOTes 
on 1st January, 1982. Excluding IMF 
transactions, th reserv s would have 
declined by Rs. 1565 crores during the 
period 1st January, 1982 to 1st Tan '.1-

ary 1983. The adverse foreign excange 
ituation i~ due to large external trade 

d ficit resulting from a sharp rise jn 
the orices of essential imports, especi-
ally' of POL which occurred in 1979 
and 1980, while the orices 0 some 
major i 'l ms of India's export interest 
have declined significantly. The ":r:owth 
in India's exports has also been con-
strained by the continuing r~Ges.3ion 

and protectionist trading nviron-
ments in t he developed countries. 

Prodl,lction of bag 
rayon 

ba ed visco e 

4460 SHRI E.RA ANBARASU: Will 
t he Minister of COMMERCE be j.)l~as­
ed to state: 

(a) wheih r experimental production 
'Of bagasse-based viscose rayon for 
(ommercial use has started in West 
Germany, Brazil and Philippines; ?ud 

(b) whether Tamil Nadu Chemical 
Manufacturers' Association. has de-

N 1.IU v of the Public 
Ent rpri 

I. Bharat Heavy Electricals Ltd. 

manded setting up of such units in the 
Sates hsving sugar factories and if 
so, the action taken th reon? 

THE MINISTER 0 STATE IN THE 
MINISTRY OF COMMERCE SHRI 
MATI RAM DULARI SINHA): (a) 
Government has no informaton. 

(b) No such proposal has been .re-
ceived from T amil Nadu-Chemlcal 
'Manufacturers Association. 

Depo it under public Deposit Scheru s 
of Government Compa . 

4461. SHRI CHANDRA PAL SHA1-
LANI: Will the Minister of FINANCE 
b pleased to lay a stat'ement showing:' 

(a ) what was the quantum of de-
posits under Public Deposits Sch mes 
of ~ario1l3 Government compan.l~s 

under the Bureau of Public Enterprises 
(BPE) as on 31-12-1982 giving the de-
tails of each Company separatly; 

(b) as on 31-12-1982, how many de-
positors were under the category of 
"empl.)yt:es, ex-employees, widows of 
deceased employees of the Company 
and its C'ubsirliaries, recognised (' a L· ' 
t a ble trusts and on Regimental :tuna 
Or non-public fund established by the 
Armed forces of the Union fOl' the 'Wel-
fare of lhe past and present memb rS 
of such fc,rces of their dependents' 
who were dJc:wed an additional in-
terest of 0.5 per cent and whose 
amOUnt of deposit was Rs. one .Iakh or 
mnre? 

THE MINISTER OF STATE IN T IE 
MINISTRY OF FINANCE (SHRI PAT-
'rrABHII RAMA RA.O): (a) A state-
ment bzased On the available informa-
tion is given in the attached state-
meRt. 

(b) The infOrmation is being col-
ilected and will be laid on the Ta ble 
of the House. 

Statement 

CollecLion(Progn.ssiv ) 

Amount Upto 

5910 ' 35 ~t - 12-82 




